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BEFORE THE NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH, PUNE
IN THE MATTER OF:-

ORIGINAL APPLICATION NO. 89 OF 2023

RAVINDRA KUBER WALAWADE ... APPLICANT

V/S

GOVERNMENT MEDICAL COLLEGE

AND HOSPITAL & OTHERS ... RESPONDENT

AFFIDAVIT IN REPLY/OBJECTIONS FILED ON BEHALF OF
RESPONDENT NO. 1 AS PER ORDER DATED 08/11/2024 IS AS UNDER-

|, Dr. Sandeep Bapuso Satpute, aged 48 vyears, occupation -
Government Service working as Assistant Professor, Department of
Biochemistry, Government Medical College Miraj having my office at
Pandharpur Road Miraj District Sangli — 410410, | am filing this affidavit in
reply/objections on behalf of the Respondent No. 1 (Dean, Government

Medical College Miraj), do hereby solemnly affirm and state as under:

| am working as Assistant Professor, Department of Biochemistry,
Government Medical College Miraj w.e.f. April 2003, | am well conversed
with the facts and circumstances of the case as well as the record of the
case lying in my office, | am filling this Affidavit only with a limited purpose

of bringing on record true facts of the case as under.

1. GMC Miraj was established in July 1962 with permission to admit 30

MBBS students annually and initially Wanless Hospital (some people

refer it as Mission Hospital) Miraj as a teaching hospital. Later

1
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District of Sangli was attached with GMC Miraj as a teaching
hospital. Since establishment respondent no. 1 is taking care that
the functioning of hospital should not be hazardous to society or

anybody and following the directions of Indian Medical Association

Miraj Bench and all the hospitals and Medical practitioners are

following it. It was under the name “Biomedical Waste

Management, IMA, Miraj. It was under valid authorization of
Maharashtra Pollution control Board. Thereafter Biomedical waste
was managed and collected by Kokan Care Enterprises since
01/12/2010 to 26/06/2017. Since then M/s. Surya Central
Treatment Facility which is authorised common biomedical waste
treatment facility within Sangli District and providing biomedical
waste management services to Hospitals and clinics. Thereafter
M/s. Sons House which is providing housekeeping, sanitary and
waste management services to hospitals and health care facilities
participated in tender process and appointed to collect the entire
medical waste and to handover it to M/S. Surya Central Treatment
Facility. That due care is meticulously followedby Respondent no.1
as per the rules laid down by MPCB and Bio-Medical Waste
Management Rules,2016. As, it all was going properly MPCB never
complained till filing of present original application. Hence

Respondent no. 1 cannot be held solely responsible for the same.

2. The original application is regarding the non-compliance in
pursuance of letter dated 12.12.2022 and show cause Notices

issued dated 29.12.2022.Hence compensation calculated against the

2
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previous period is illegal, barred by law of limitation, improper,
incorrect, not as per prayer and not as per principles of natural

justice. The determination of compensation is improper and not

admitted to present respondent.

. 1 say and submit that the application for Consent for authorization
was submitted to Maharashtra Pollution Control Board vide number

MPCB-consent-0000227457 dated 01.12.2024 to obtain (enclosed

as Annexure R-1):

a) Consent to establish/operate/renewal of consent under
section 25 and 26 of the Water (Prevention and control of

pollution) Act 1974 as amended;

b) Consent to establish/ operate/renewal of consent under

section 21 of the Air (Prevention and control of pollution) Act
1981 as amended;

c) Authorization/ renewal of authorization under Biomedical
Waste Management Rules 2016 as amended. Hazardous waste

(M & TM) Rules 2016, in connection with my / our / existing

/proposed activity from the premises.

4. | say and submit that the MPCB office has uploaded document for
scrutiny letter 06 December 2024 for consent number MPCB-
Consent-0000227461 on 06 December 2024. The email in this

regard was received to this office on 09 December 2024. The

photocopy of said email is annexed as Annexure R-2.
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5. | say and submit that Government Medical College Hospital Miraj is
registered with M/S Surya Centre Treatment Facility Private Limited

Sangli for management of biomedical waste in accordance with the

provision of biomedical waste management Rules 2016 as amended
and in compliance with the provisions CPCB guidelines up to

31.03.2025 (enclosed as Annexure R-3).

6. | say and submit that the administrative approvals for establishment
of STP and ETP and underground drainage was received vide
Government Resolution no. GSM-2022-Pr.Ka/369/ (Adm) 1 dated

21.08.2024 and amount of @ 14,51,78,200 (fourteen crore fifty-one

lakh seventy eight thousand and two hundred rupees only) was

sanctioned (enclosed as Annexure R-4).

7. | say and submit that accordingly, Maharashtra Jeevan Pradhikaran
Sangli has advertised e-tender no. 04 year 2024-2025 dated
26.09.2024 (enclosed as Annexure R-5).

8. | say and submit that the said e-tender process was completed by
31.10.2024 and it was opened on 26.11.2024. Opening of e-tender
was delayed because of presence of model code of conduct for
Assembly elections. The e-tender was opened at Sangli office and it
was submitted to Mumbai Headquarter for technical sanction

(Member Secretary MGP Water supply Department Mumbai).

9. | say and submit that the duration of completion of STP, ETP and
underground drainage will take about 24 months to complete. Once

the technical sanction is received from Mumbai headquarters, the
’

4
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work of establishing ETP, STP and underground drainage will be

started at the earliest. At present, the waste water from hospital is
disinfected and then discharged. Biomedical waste is segregated at
the source and accordvingly disposed by M/S Surya Centre Treatment
Facility Private Limited Sangli for management of biomedical waste
in accordance with the provision of biomedical waste management
Rules 2016 as amended and in compliance with the provisions CPCB

guidelines up to 31.03.2025.

Therefore, it is prayed that kind consideration should be given to
above mentioned points. The hospital is a Teaching Government
hospital established under Government Medical College Miraj
District Sangli. The hospital treats thousands of needy and poor
patients free of charge. So, kind consideration should be given  to

the hospital. Itis humbly submitted that the proposed fine
(Environmental Damage Compensation and additional

environmental damage compensation) imposed on the

hospital should be waived-off. This is humble submission.

Solemnly affirmed on the day .)..., December 2024.

Identified by

Assistant Professor, Dept. of Biochemistry

Government Medical College and Hospital,Miraj
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VERIFICATION

|, Dr. Sandeep Bapuso Satpute, aged 48 years, occupation -
Government Service working as Assistant Professor, Department of
Biochemistry, Government Medical College Miraj having my office at
Pandharpur Road Miraj District Sangli — 410410 do hereby state on solemn
affirmation what is stated in the forgoing affidavit in reply to my own

knowledge and | believe the same to be true and correct.

Solemnly affirmed on the day 4., December 2024.

For and on behalf of Respondent No. 1

Assistant Professor, Dept. of Biochemistry

Government Medical College and Hospital, Miraj
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FARARASHTRA. Maharashtra Pollution Control Board

| HANARASH
AERTSE Wguw fereism #5e

"“/"‘"a e

ication for Consent/ Authorisation

Appl
Sir,
I/We hereby apply for*
:;n(;%r;seednt to EstablisNOperatefReneWal of consent under section 25 and 26 of the Water (Prevention & Control of pollution) Act, 1974 as
i;ni%résst to Establish/Operate/Renewal of consent under Section 21 of the Air (Prevention and Control of pollution) Act, 1981, @s
3. Authorization/renewal of authorization under Blo-Medical Wastes Management Rules, 2016 as amended, Hazardous waste (M,& TMID
Rules, 2016, in connection with myfour/existing/proposed activity from the premises as per the details given below.
C | . rinedealsghenteh
1.General information
A NiNo: 5 ﬁ ‘ ) '. Application submitted on:
ﬁp’cs;cousENmmzzgzsm;giéé;. 01-12-2024
Industry information o ' i
Industry Type: Category: Scale:
R30 Health-care Establishment { Red 8.S.1
as defined in BMW Rules)
Consent To: Submit to:
Operate (Plain Renewal) SRO - Sangli
Consent to Establish Details
Consent to Establish No. consent to Establish date Consent to Estabush valid Upto
01-01-1970 01-01-1970 ‘
Previous consent No. Previous Consent date Previous Consent valid Upto
BO/MPCB C/Refusa[/UAN 07-11-2024 - 07-11-2024
No.0000094657ICO/2411000332
.’___,,,_‘_—.——',_Mﬂ__mw,_.__ e —— _ S
perticulars of Applicant (OwnerlOccup!er/Any other Authorised person)
First Name Father/ Husband Name Last Name Designation
Dr. PRAKASH DATTATRAY GURAV DEAN
' Emall Aadhar N°
849738686737

Mobile No  Telephone/Fax
deangmcmiraj@yahoo.ca.in

9422040331
Pin Code

PAN No Address
AAXPGA371R VANKATESH-SHRAUSTEE R-BANGLOW MADHAVNAGAR RAD GOLDEN PARK 416410

L 7
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/ . Health Care Facility (HCF) Information 3 1 1
a) Name of the Health Care Facility
Govt. Medical College & Hospital 3
p) Address for Corrspandance
pin Code District
416410 Sangll
survey/Gut No. Name of premises /Building
plot No.285/A/1 MIRA)
Area/Locality Emall
Mira) deangmemira)@yahoo.co.in

¢) Onwership of Facility
State Government
Name of the Department

Land Ownership
Self Qwned

d) Month and year of commissioning of the HCF
01/01/1970
e) Area of the Facility / Hospital

1) Total plot area {In square meter} 1) Bulit up area (in square meter)
129499.40 214483.39

f) Enter Latitude and Longitude of site (In degrees)

Latitude (in degrees)
0

g) Does HCF have Operation Theatre

MEDICAL EDUCATION AND DRUG DEPARTMENT

Clty/Towhn

Miraj
Road/Street
PANDARPUR ROAD
Website URL

NA

ill) Open Plot Area (Sq.Mtr)
121.00

Longitudc {In degrees}
0

Total No. of Rooms / Quarters

No

Number of OT

h) Does HCF have Laundry facility in premises Yes
( No of Washing Machines Capacity (Kg/Cycle)

1 150.00

i) Does HCF have Canleen/Cafeteria facility in premises . Yes

Area (Sq.Ft.} Water Consumption/day (CMD)  No of Cafeteria

202.34 1.00 1

j) Does HCF have Hostel/Residential quarters in premises Yes

Nos Area (5q.Ft.)

9 13239.00 300

Total No. of Persons / Residential Total Water Consumption ( CMD)
700 56.00

3.BMW Authorization Details

a) Type of health treatment system
Medicine

B) Government Notification Details

Tota
e I number of Beds Government Notification No Date of Notification
1093 7593 21-08-1995

g
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agnostic and Pharma Facilities available in Premises

312

/ Jia

[ Lab

I ‘mologyk Yes Average Samples/day 1200
pan 0

glood Yes Number of Bags used/Month e

d) whether HCE intended to Sale / Handover liquid BMW for R&D purpose

/——/—‘

|
Quantity not t0 excoed \‘

No

” Category wise Bio-Medical Waste Collected Treated,Disposed
Sr. No || Category Type of Waste

L
1 Yeliow

e) Chemical Waste
mical Liquid Waste

Waste sharps Iincluding Metals

o o —
F:]

arprdiinmmpe

a) Human Anatomical waste
b) Animal Anatomlcal Waste
¢) Soiled Waste :

| d) Expired or Discarded Medicines

Contamlnated waste (Racyctable}

—

%N

1100.00

g} Discarded linen, mattresses, peddings contamlnmd with 1250.00
b’°°d or M
h) Microblology Blotechnology and other clinleal Jaboratory 1200.00
waste .
2000.00

2000.00
750.00

| S

i }Q\%\

a. Glassware
l (b, Matallic body implants 1250_00

Do you Have Equipment installed for pretreatment of Yellow (g). (h) Category Waste

No
(\'ﬁemer you have establish 2 Bar-Code system for Bag of Containers contaning Bio-Medical waste
Yes
common Facility membership Details (CTF) ,
CTF Name Membarshlp Number Issued Date
M/s, Surya Central Treatment facllity, Sangll 5¢20242504571 31-03-2025
4.Consent Detalls
a) Sources of Water
1) Surface Water Yes

uantity (CMD)

Namse of the water supply Water consumption Q
Mun Corporation Miraj Sangll 100

i) Ground Water
1) Tanker Water

No

No
b
) Water Consumption Detalls

Raw Water (CMD )

7500 Recycle Water (CMD)

25.00

Total Water Quantity Requirement (cMp)
100 J
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"r,vafe( consumption for different uses (CMD) (s —\%
'}mﬂ‘“ | c°"5"mPE" iuent Generation rETFPO“’ -3
Gemestic Pourpose 88.0 79.5 Recycle,Local Bodles Sewer,0n Laig:
: For Gardening
Gathology Laboratory, Floor washing, 10 B == || Recycle,On Land For Gardening :
Theater "N
/ Tedusro Coolngspraying In mine pitsor || 0 . |[NA |
pof // \
ﬁ— — = - e
T 100.00 86.00 —//
[l —."__________,....——f"‘"' o

d) Waste Waster Treatement

Have you installed STP or ETP

Yes

1. Sewage Treatment Plant: Yes

2. Effiuent Treatment Plant: Yes
"c Combined Treatment Plant: No

Sewage Treaﬁneﬁt Plant

Capacity(CMD)

100.00 : . )
Prefiminary: Yes Prefiminary Treatement: Bar Screens,Grit Chamber,Oll & Grease Removal " .\
Pritary: Yes Primary Treatement: * g R, : ,

Secondary: Yes Séconda}y Treatément:  Anaerobic Treatment System,Activated Sludge Process (ASP),Secondary Clarifier
Tertiary:  Yes Tertlary Freatement:  Sand & Carbon Filter,Chiorination a

mm:-‘ Yes Advance Treatement: Reverse Osmosis ' '

Effluent Treatment Plant

Capacity(CMD)
10 ‘
&mam[m: Yes Preliminary Treatement: Bar Screens,Grit Chamber,0ll & Grease Removal
Primary: Yes Primary Treatement: Neutralization Tank,Primary Clarifier / Settling
Secondary: Yes Secondary Treatement: Anaerobic Treatment System,Activated Sludge Process {ASP),Secondary Clarifier
Tertiary: Yes Tertlary Treatement: sand & Carbon Filter,Chlorinatlon,UV Treatment

Advance: ves Advance Treatement: Reverse Osmosis

e) Other waste generation details

1) Municipal Solld Waste
) Blodscomdable Waste(kg/day)  b) Recyciable Waste(ks/ day) c) Domestic Hazardous Waste(kg/day)
0 0 0

Air Pollution

Whether D.G, Set Installed
Yes

Ca
6 Gzm:fty(xwu \[Make |[Fuel Used |[ Fuel QTY |[ Unit || Stack Helght In meter ][ Accoustic Enclosur® for nols¢
] (————— e 1
\ Ms || Diesel . |[40.00 |l Lur/day || 4.50 [NO :
Do you have Boller lﬁsulled ; : \ O
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ples of emissions in the form of port-holes, platform, ladderietc. As per Central Board

§ . nave adequate facility for collectio
ation “Emission regulations Part-I||” n of sam

’\ f ( December, 1985
fethole
N Platform Ladder
0 No No
o R e~
v Paramater == 1
' Permissible Limiting concentration Latest 3 Sampling Dates
5t Date_| [roate |
- " L
'? ————
articulate matter T 50 mg/Nm3 0 0 0
o ] D
itrogen oxides 400 mg/Nm3 0 0 Ej
] _— _’% e |
c 50 mg/Nm3 0 0 o |
Ini—— L
otal Dioxins and Furans 0.1 ng TEQ/Nm3 (at 11% 02) E 0 o
______._——:_._——""—'—“ —_————
1 0
| its compounds 0.05 mg/Nm3 0 . g | I
__________,—J
Thether you have provided Online Continuous Emission Monftoring Systems (OCEMS)
0
wantity of ash generated from Boiler (Tonnes/ month): ' .
lode of Disposal of Boiler ash '
rrovision Of Alternate Electric 5qpply
lo v
ieparate Electricity Meter Provided to Pollution control Devices
o
jazardous Waste
~HWSDF Details
-HWTDF Facllity Name CHWTDF Membership Number
5URYA CENTER TREATMENT FACILITY PVT LTD S§C20242504571
Hazardous Waste Details
Descriptian “ Waste Category Quantity in MT/Month
incineration Ash " 37.3 0
STP/ETP /3 G
Used OIl 0
Non-Hazardous Waste aspect
Description Quntity | vom || Treatment Treatment Remarks "
NA I s
0 " 0 NA NA "y
PR b o]
5. Additional Information
Do
Yesyou have Bio Medical Wasts Management Committee Constituted
Average Cost (0 & M) fo
6500000 ) for ETP/STP \ \

i
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Notification for document uploaded for c039|15

From: noreply@mpcb.gov.in (noreply@m peb.gov.in)

To:  deangmcmiraj@yahoo.co.in

Date: Friday 6 December, 2024 at 06:35 pm IST

Greeting Govt. Medical College & Hospital,Miraj,

FO has uploaded document Serutiny-Letter-06-Dec-2024 for consent number MPCB-
CONSENT-0000227461 on 2024-12-06

. Disclaimer

(‘, ] This maii is auto generated with respect to your active and application for valid recipient if not valid please discard
This is not the spam.

Incase of dispute, jurisdiction with resprel to Maharashira jurisdiction

UNSUBSCRIBE

ki —
=

&
&

|-
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vertificate # : SG20242504571

This is to certify that Government Medical College & Hospital Miraj,

No. of Beds Registered

MPCB Consent (Establish/ 1st Operate/Renewal) Details
Concent / CCA Number

Issue Date

valldity Upto

- Remarks: CCA NOT OBTAINED APPLICATION NOT SUBMITTED.

(" TN
== SURYA CENTER TREATMENT FACILITY PVT. LTD. s
....g.._...... BIO MEDICAL WASTE DISPOSAL PLANT
CST.NO. 79,79A, 80 ARWADE MILL, BALAJI MILL ROAD, NORTH SHIVAJI NAGAR, SANGLI 416416
Tel. No.: 8411811005 Mob: 9823184999. GSTIN - 27ABJCS9911R1ZC
MPCB Licener No. : Format 1.0/CC UAN No. 0000146751/CR/23020019321 1R1ZC

S AL ) il ,
g ﬁf},’x ey
e e )
e
Registration Certificate o
(AN Y 5 A
PR e S

(@ Offline Verification Online Verification
Date: 30-11-2024

A/P. Miraj., , Miraj City, Tal. : Miraj,

Dist. :Sangli, Pin: 416410 is registered with Surya Center Treatment Facility Pvt. Ltd. Sangli for
Management of Bio Medical Waste in accordance with, the proyision of Bio Medical Waste Management
Rules, 2016, as amended and in conmpliance with the provisions of CPCB guidefineds.
1 Authorized Person of HCE Dr. Prakash Dattatray Gurav
) {Name and Designation) Dean
2 Bombay Nursing Home Act Registratiori Details -
BNH Registration Number : Not obtained
BNH Issue Date Not Available
Total Number of beds 315
BNH Validity (Form ‘c’) Not Available
3 Commeon Treatment Facility Reistration Details -
Date of Registration 01-11-2024
’ No. of Beds Registered 315
Registration Validity 31-03-2025
4 Renewal of CTF Membership (if Applicable) -
Renewal Date 31-03-2025
35

WKE&CN

Authorized Signature
Name: Meghna Kore
Designation: Director

g
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website wwwsmaﬁzflr UlY. 1119 mavs ===

pijeCt
’ submlssmn of online quotations is 07/1 0/2024 up to 3.00 PM.|
Dr. Hemant Vasekar LA.S
| DGIPR 2024-25/3392 Project Director
P 5
orks Divislon Sangli

e

‘| Maharashtra J
"Jalbhavan" Near Guest House,

e —————— Ny o 1

hone (0233)

Undergroun

Miraj, Dist.-

27/09/2024.

Emarl Address m' san

% ot Bosdatiee (i S I Rpent
' MJP rnvrtese r for the -F . .
for Govt. Medical
Coliege And Residential Staff Qua

(without GST) Rs. 1037 86 la
available on

All relevant dates wrll be as per th
‘web porial www.mahatenders. gov in
sd/-

Date :- 26/09/2024 -~ _ | |
: (Amit Ade)

\&  Maharashtra Jeevan Pradhikaran Division Sangli

eevan Pradhikaran w
south Sivaji Nagar,

Sangli- eraJ Road. |
2322884 » Fax (9233) 2322449

d Drainage Scheme
rters Campus, Tal-

-Sangli. in’ the state of Maharashtra Valued
khs. The E-Tender details are
- from dated

e tender pubhshed in

Executive Engineer

~ Office of the Exer-utw Ermeer PWD B N
angalore Di
208 Floor, PWD Annexure Building, K.R. Ludg Bdngap;g?fn()!

EPo
nal : hittpy Vkppp karmataka.yovin/portal/portal-home

SH ‘
ORT TERM TENDER NOTIFICATION NO : 17/2024-25

\
te::t‘)‘ gate tenders,
Vislon undar thie ae-- -

eovennmam OF KARNATAKA

C WORKS. DEPARTMENT\ |

~ (wwwikpwd.gov.in)'

Telephone No. 080-22133370,
Emall ID: eepwdbngdn@yahoo.com

DATED : 24.09.2024
for the work In KPWD No.01 South

@ Scanned with OKEN Scanner



